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{Shri K. K. Shah]

annually on the maintenance of the
Electric Crematorium. It was subsequently
intimated by them on 30th November
1968 that there had been a mistake, and
the figure of Rs. 1,60,000/- supplied on
23rd August 1968 actually related to the
total expenditure incurred annually by
the Corporation on the maintenance of
staff of all its crematorium grounds. The
expenditure on the Electric Crematorium
was only Rs. 80,000/- per annum. The
figure of Rs. 1,60,000/- may, therefore,
be substituted by Rs. 80,000/-.

MR. SPEAKER: Now, Shri Kanwar Lal
Gupla.

SHRI M. L. SONDHI (New Delhi) :
The East Pakistan refugees are starving
in front of the Prime Minister's House.
She gave us such a sermon the other day
here......

MR. SPEAKER : The hon. Member
does not come into the picture now.

SHR1 M. L. SONDHI : They are star-
ving in front of her House. They are
dying; last time, several of them died...

MR. SPEAKER : The hon. Member
should resume his seat. Nothing that he
says will be taken down. He cannot get
up in this manner and go on shouting.

12.05 hrs,
SRI M. L. SONDHI**

MR. SPEAKER : There are a large
number of people starving. The proceed-
ings of the House cannot be stopped on
that account. Will the hon. Member
kindly sit down ? Nothing that he says
will be taken down.

SHRI M. L. SONDHI**

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
ATTACKS By Mizo ReseLs ON
SECURITY FORCES
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THE MINISTER OF HOME AFFAIRS
(SHRI Y.B. CHAVAN): Mr. Speaker
Sir, as the House is aware the security
forces are continuing their operations
against rebels in Mizo Hills District. On
the 7th February at about 630 P. M. a
Major, in the course of a visit to a village
called Hnahlan within the limits of his
operational jurisdiction and close to the
Burma Border was suddenly fired upon.
It is with deep regret that we learnt that
the Major was killed. The security Forces
undertook a thorough combing of the
area  immediately onm the following
morning.
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** Not recorded.
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SHR1 Y. B. CHAVAN : The hon.
Member has asked a very comprehensive
question which practically covers all the
aspects of the Mizo problem, and T would
like to meet as many of his points as
possible.

First of all, his information that the
communications are not well developed
is not completely correct. Formerly, the
Mizo district had practically no communi-
cations at all. One major road from
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Silchar to Lungleh via. Aijal was a very
important communication. To develop
communications in that area is a very
difficult task, But I must say that the
Border Radio Organisation has done
wonderful work, il I can use that phrase
in completing the work in some parts
fully and in some parts partially. As
hon. Members would realise, developing
roads in that area which is full of in-
surgency operations is itsell a big opera-
tion. Beside this major link, the other
radios also have been developed right up
to Champa and Demagiri. So, so far as
communications are concerned, this is an
achievement. WNaturally, further achieve-
ments will have to be made gradually; 1
cannot promise wvery miraculous results
in this matter,

SHRI RANGA (Srikakulam) : Is this
being taken up on a priority basis ?
SHRI Y. B. CHAVAN : It is being

done on a priority basis. The central
wing of the Border Roads Organisation
is working there continuously.

As the hon, Member has suid aright,
the hard core of the Mizo rebels is still
intact. If we take the attitude that the
hard core is broken then it would be a
rather unrealistic assessment and a rather
complacent view to take. But at the
same time if we review what has happen-
ed in the last year or so, particularly, in
1968, two things have happened, which
are certainly an indication that things are
in the direction of improving. One is
that the armed incidents have decreased
and the other objective proof is that the
morale of the local people has gone up.
These are the two things that one can
take as an objective proof, All along the
Silchar-Aijal-Lungleh road, we have re-
grouped the villages with a population of
about 46,000 to 50,000, and in that regrou-
ping we have succeeded to some extent,
because they have underiaken certain
developmental activities round about that
arca; particularly, improved agriculture
has been introduced and water supply
schemes have been undertaken. But |
would not be able to give all the details
of it. If the hon. Member gives me sepa-
rate notice, then 1 can tcll him what has
been done.
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(Shri Y. B. Chavan)

I think these are the two things to
which he has made a reference.

it wacorw qew ;e w7
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SHRI B. Y. CHAVAN : It is true that
the Mizo rebels got tra‘ning and weapons
in the course of the last three years from
Pakistan; this started some time in 1966,
and practically we have now completed
three years. They did get training and
arms from Pakistan. A group if Mizo
through the Naga rebels did establish
contact with China, and a few of them,
did go to China and they have returned
also from there, after getting certain
training and arms,

SHRI HEM BARUA (Mangaldai) : How
could they go and how could they return ?

SHRI Y. B. CHAVAN : 1 think that
has been explained many times, how they
go and how they return, They go and
then come back.

One more group returning Ffrom China
tried 1o enter, but they were beaten back.
They have not come back to the Mizo
district as such, They bave been practi-
cally left stranded.

SHRI HEM BARUA : They are Naga
hostiles, not Mizo hostiles, from China.

SHRI Y.B. CHAVAN: No, he does not
know, I know what 1 am saying. Those
MNaga hostiles are quite different. T am
talking of the Mizo,

SHRI KANWAR LAL GUPTA : How
many persons have been killed, from our
side, and their side then details about
normalcy and other things ?

SHRI Y. B. CHAVAN: 1 will certainly
be able to give all those details but not
just now,
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SHRI Y. B. CHAVAN: The hon.
Member has first of all, made the point
that the information I am giving about

Mizos in China is not correct and that
his information is correct.

SHRI S. M. JOSHI (Poona) : Not
adequate. i
SHRI1 Y. B. CHAVAN: Not that. The

information he has is completely un-
founded because the information I am
giving is as a responsible Minister here on
the basis of information I have, If he
could indicate the source of his informa-
tion and if it is reliable, then we could look
into it,

st W KAEW T § g
giam g
SHRI'Y. B. CHAVAN. Then I must
say that his information is not correct or
the persons who published the news did
not publish correct news. This is all I
can say.

it JTH ST : fgegEaTy areew
Fefr

SHRI Y. B. CHAVAN: As for the
civil administration, I have not said that
there is a very effective civil administration
there. Really speaking, it was difficult to
carry on the civil administration effecti-
vely in the rural areas. Therefore, the
regrouping of villages was undertaken.
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In these regrouped Vvillages, there is
reasonable adminigtration because when
we regroup the villages, naturally we have
to undertake the responsibility of supply-
ing their daily needs, etc. According to
my information. practically half the
population is already organised in these
regrouped  villages. In an  area of
insurgency, civil administration does
become paralysed. 1 have never made
the claim that there is very good civil
administration there.

SHRI HEM BARUA : Is it limited to
Lungleh ?

SHRI Y. B. CHAVAN : I am speaking
of the regrouped villages along the roadside
from Silchar to Aijal and to Lungleh.
About 46,000 to 50,000 civil population are
organised there.

MR. SPEAKER : What about the

Congress Committee 7

SHRI Y. B. CHAVAN : [ do not know
about it, because there is some committee
which calls itself  Distric Congress
Committee. The President of that commi-
ttee was once upon a time a rebel also.
This is my information. I do not think
anybody is carrying on talks with them
on our behalf. We have made it absolutely
clear that there cannot be any discussion
as long as there are rebellions. Unless they
put own their arms, there is no question
of having any talks.

SHRI M. L. SONDHI (New Delhi) :
When a question of this sort is raised,
it is expecled that the minister enlightens
us as to what is his assessment regarding
the capacity of the Mizos to launch a
major offensive and what is their poten-
tiality to harass the army ? From what
one hears from the minister and from
what has appeared in the press, one sces
that there are certain secret links
between the Mizos and those across the
border in Burma and Pakistan and
those who are functioning as dissident
clements in Tripura. All this requires an
understanding of the political effort to
tackle this problem. Who is taking this
initiative to tackle this political aspect ?
Is it Mr. B. K. Nehru and is he going to
behave like Mr. Dharma Vira in  Bengal?
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Are we heading for a guerilla warfare in
this region ? Is the terrain suitable for
guerilla warfare ? Some illumination must
be there. Even if this occasion does not
merit a sojourn into the whole guestion,
something must be stated. Otherwise, what
is the purpose of raising this question ?

SHRI Y. B. CHAVAN : The first prob-
lem to be tackled in Mizo area is to
weaken the insurgency there, This is really
speaking the major task. The political
question can arise only after that. Ultima-
tely the question can be solved politically,
no doubt. But no political operations can
be thought of at the present moment.
That is why 1 said, unless and until we
know that the rebellions’ back is broken,
there is no question of political talks as
such. Regarding my assessment, it is that
they have been weakened, but as 1 said,
their hard core is yet intact.

SHRI N. R. LASKAR (Karimganj):
This is one of the saddest incidents where
we have lost onc of our brightest young
men there. The terrain is very difficult,
I come from that area and I know. There
is Jack of communications, We must
remember that because of the sincere efforts
of these young people, peace is coming
gradually there. I am worried about only
one thing, viz., recently about two or three
months back, there was a seizure of the
biggest armoury of the rebel Mizos in
Champai near Burma border, where all
sorts of modern wcapons were seized by
our secuity people. Does it indicate that
the Mizo rebels are preparing for a major
offensive? How are they able to bring inside
Mizo Hills all these modern weapons ?

SHRI Y. B. CHAVAN :1 would not
like to go into the details he wants., When
I said that their hard core is intact, that
hard core is certainly trying to have a
little more strength from either the Chinese
side or Pakistani side. When they are
trying to do it, naturally we should be
prepared to expect some further intensified
activity. I do not think they can undertake
any major offensive as such.

SHRI KANWAR LAL GUPTA : What
is the strength of that hard core ?

SHR1 Y. B. CHAVAN : I do not want
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to give that figure. 1 know their numerical
strength as such, butl do net want to
give exactly what we know about them. 1
am prepared to discuss this with the
hon. Member,

SHRI N. R. LASKAR : I wanted to
know how they are able to bring all sorts
of modern weapons. When we have our
securily measures there, how is it that
they are able to bring modern weapons
into Mizo Hills ?

SHRI Y. B. CHAVAN : This malter
has been explained many times. It is no
use starting a cross-examination on this
point. In that territory any small group
does succeed in getting arms across
Pakistan and even, to a certain exlent,
across Burmese border,

SHRI CHENGALRAYA NAIDU
(Chittoon) : On this question of Mizo-
rebels going to Pakistan and coming back
after getting trained there and also their
going to China and coming back ria
Burma, on the Burma-China border our
Government has increased our patrol and
now they are not able to cross Burma
border from the Chinese side. Will
Government take similar stcps to streng-
then our patrol on the Pakistan border
so that they can seal off the border ?
Secondly, when the Major was killed, a
patrol party was going and therc were
some sepoys also. When the Mizos atta-
cked the party only the Major was killed.
That means probably the sepoys ran away.
When so many Mizos attacked the Major
if the whole patrol party had been therc
and they fired back on those Mizos
some Mizos also would have died. I want
to know whether the Major was alone, or
il he had gone with some sepoys whether
some Mizos were also killed ?

SHRI Y. B. CHAVAN: It is very casy
for the hon. Member to ask this question
from a quiet place like this. The Major
was accompanied by three or four persons.
When suddenly firing was started what
the other persons should have done—-at
the moment it is very difficult for me to
explain whether it was justified or not
justified. What they did was, naturally,
to take some cover and withdraw. When
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they knew that a large number of people
were on the other side and they were
firing on them they withdrew. They went
back, gave the information and came back
with a little more strength. This had to
be done.

12.23 Hours

PAPERS LAID ON THE TABLE
ANNUAL REPORT OF THE
HINDUSTAN ANTIBIOTICS
LTD PIMPRI, ETC.

THE MINISTER OF PETROLEUIM
AND CHEMICALS AND MINES
AND METALS (DR. TRIGUNA SEN):
Sir.I beg to lay on the Table a copy each
of the following papers under sub-section
(1) of section 619 A of the Companies
Act, 1956:—

(1) Review by the Government on the
working of the Hindustan Antibiotics
Limited, Pimpri for the year 1967-68.

(2) Annual Report of the Hindustan
Antibiotics Limited, Pimpri for the year
1967-68 along with the Audited Accounts
and the comments of the Comptroller
and Auditor General thereon. [ placed in
library, See No. LT 84/69.]

ANNUAL REPORT OF THE NATIONAL
BUILDING CORPORATION LTD.
New DELHI, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING; AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B. S. MURTHY): Sir, on behalf of Shri
K. K.Shah. [ beg to lay on the Table
a copy each of the following papers under
sub-section (1) of section 619 A of the
Companies Act, 1956 :—

(1) Review by the Government on the
working of the National Buildings
Construction Corporation Limited,
New Delhi for the year 1967-68,

{2) Annual Report of the National
Buildings Construction Corporation
Limited, New Delhi for the year
1967-68 along with the Audited
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Accounts and the comments of the
Comptroller and Auditor General
thereon.  [Placed in library. See
No. LT-83/69]

DELHI SALE TAX (FIRST AMEND-
MENT) RULES, 1969, ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA) : I beg to lay
on the table :

(1) A copy of the Delhi Sales Tax
(First Amendment) Rules, 1969 (Hindi
and English versions), published in
Notification No. F. 4 (177)/68-Fin. (Genl.)
in Delhi Gazette, dated the 2nd January,
under sub-section (4) of section 26 of
the Bengal Finance (Sales Tax) Act, 1941
as in force in the Union territory of
Delhi. [Placed in Library. See No. LT-
85/69.]

(2) A copy of Notification No.
G. S. R. 2203, published in Gazette of
India, dated the 20th December, 1968
issued under section 90 of the Income tax
Act, 1961 and section 24 A of the Compa-
nies (profits) Surtax Act, 1964 regarding
Agreement between the Government of
India and the Government of Socialist
Republic of Romania for the avoidance of
double taxation of income of enterprises
operating aircraft and ships in inter-
national traffic. [Placed in Library. See
No. LT-86/69.]

(3) A copy each of the following
Notifications under section 159 of the
Customs Act, 1962 :—

() G. S. R. 2244 published in
Gazette of India dated the 3lst
December, 1968.

(ii) G. S. R. 21 published in Gazette
of India dated the 4th January,
1969.

(iii) G. S. R. 31 published in Gazette
of India dated the Ist January,
1969,

(iv) G. S. R. 32 published in Gazetie
of India dated the 1st January,
1669.



